PUBLIC NOTICE
The Natiorial Human Rights Commission has decided to hold a Camp
sitting and Open Public Hearing on grievances of the general public
regarding alleged violation of human rights in the UT of Jammu & Kashmir
from 7 February, 2024 to 9% February, 2024 in fbn'nagar. Those
persons, who have a complaint of alleged violation of human rights by a
public servant or of negligence by a public servant in p}evention of such
violation, may send their complaints to the Commissifém by Registered
Post/Speed Post at the following address or thx;’;ugh e-mail at

istrar-nh ic.in : f

National Hgmlﬂommissm

Manav Adhikar Bhawan, BlockC '

G.P.O. Complex, ILN.A.
New Delhi - 110 023
£

Complaints can also be submitted usingg NHRC portal

{(www.hrenet.nic.inj directly or through the nearest Commo?n Service Centre,

The complainants must invariably mention their mobile numbers/e-
mail id, etc. in their complaint for facilitating commumcatl?n with them.
|
Last date for receipt of complaints in NHRC: 29t Junuary, 2024.
Such complaints, as deemed fit for enquiry, shall bie taken up at the
Open Public Hearing. The parties shall be informed in due course about the

date and venue of Open Public Hearing. |
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